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Hon. Mr •. ~haruj-Din, J .M .. 

Heard Sr i N. L .. Pandey , l earned counsel fo r the 
applicant , 
I ssue notice to the respondents retur nable 
within 14 days . List this case on 21 . 6 . 1994 

for hearlng on interim relief . 

I t i s stated by the ap~nsel for the applicant 
that t i1e applicants have submi tted application 
form t o ap:>ear in Civil Services (Pr e . )Examination 
1994. Their application ·forms have been r ejac.ted 

by the UPSC vide impugned orders dated 13 . 4 . 1994 

(Annexure~A 1) and 28 , 4 .1994 (Annexur e- A 2) 
for non-fulf ilment of col umn no. 8 regarding ~ 

educatio nal quali i ication . The applicant& ha~ 
produced a l ette r dated 9 .§.1994 of 1~nder 
secretary(ExaJii nation )U .. P .. s. c., New Del hi and· has 
stated that in the same circumstances , candidature 
of one o ~ t .1e applicant fo r appearing in the 
Civil Services (Pr e . ) Examination has been 
considered and al lowed, Thus , taki ng into account 
the l etter o f the under Secretary(Examination) 

-

. 
it is observed that UPSC should also cons i der 
and permit the appl icant ; or appearing in 
the C.i.vi l Services {Pre. ) Examination ,1994 

. 
if the applicant fulfill s the educational 
qualifications and otherwi s e fou nd eligibl e to 
appear in the examination. 

There are t vJO applicants in this case who have 
moved the application for joining together , 
the same is allowed . 
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